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REpORT OF THE NATIONAL COMMISSION
oN Lapouw, 1968
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[Placed in Library. See No. LT-
1882/69.]

ANNUAL REPORTg OF THE PrEss COUN-
ciL oF INDIA AND THE REGISTRAR OF
NEWSPAPERS FOR INDIA

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENT-
A\RY AFFAIRS, AND IN THE MIN-
ISTRY OF SHIPPING AND TRANS-
PORT (SHRI IQBAL SINGH): Sir,
on behalf of Shri 1. K. Gujral, I beg
to lay on the Table:

(1) A copy of the Annual Report of
the Press Council of India for
the year 1968, under section 18
of the Press Council Act, 1965.

(2) A copy of the Annual Report
(Part I) of the Registrar of
Newspapers for India on Press
in India for the year 1969.

[Placed in Library. See No. LT-
1883/69.]
MNOTIFICATIONS UNDER DRUGS AND

CosMmETICS AcT, 1940

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING, AND WORKS,
HOUSING AND URBAN DEVELOP-
BENT (SHRI B. 8. MURTHY): I beg
to lay on the Table a copy each of
the following Notificatiuns under sub-
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section (3) of section 33 of the Drugs
and Cosmetics Act, 1940:—-

(1) The Drugs and Cosmetics (Se-
cond Amendment) Rules, 1969,
published in Notification No.
S.0. 2482 in Gazette of India
dated the 28th June, 1969.

(2) The Drugs and Cosmetics
(Third Amendment) Rules,
1969, published in Notification
No. §.0. 2889 in Gazette of
India dated the 19th July, 1969.

(3) The Drugs and Cosmetics

(Fourth Amendmenf) Rules,

1969, published in Notification

No. §.0. 2944 in Gazette of

India dated the 26th July, 1968.

[Placed in Library, See No. LT-
1884/69].

NOTIFICATIONS UNDER JAYANTI SHIPPING
CompANY (TAKING OVER OF MANAGE-
MENT) ACT, STATEMENTg SHOWING
ACTION TAKEN ON (GOVERNMENT
ASSURANCES

THE MINISTER OF PARLIA-
MENTARY AFFAIRS, AND SHIP-
PING AND TRANSPORT (SHRI
RAGHU RAMAIAH): I beg to lay on
the Table:

(1) (i) A copy each of the follow-
ing  Notifications  under
sub-section (2) of section
19 of the Jayanti Shipping
Company (Taking Over of
Management) Act, 1966: —

(a) Hindi version of the
Jayanti Shipping Com-
pany (Board of Con-
trol) Rules, 1966, pub-
lished in Notification
No. G.S.R. 1159 in
Gazette of India dated
the 19th July, 1966.

The Jayanti Shipping
Company (Board of
Control) Amendment
Rules, 1969 (Hindi and
English versions) pub-
lished. in Notification

(b)



